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MR. DEPUTY CHAIRMAN: The ques-

|
I
tion is— |

2. “That at page 2, line 7, after the
word “establishment” the words “includ-
ing those who are working as part-time
employees or through contractors” be in-
serted”.

The motion was negatived.
MR. DEPUTY CHAIRMAN: The ques-
tion is—

4. “That at page 2, «fter line 14, thg
following proviso be inserted, namely :—

“Provided that bis total monthly
emoluments do n-t exceed Rs. 750
per month”.

The motion was negatived.

MR. DEPUTY CHAIRMAN: The ques-
tion is—

“That Clause 3 stand part of the Bill.”
The motion was adopred.
Clause 3 was added to the Bill.
Clause 4 was added to the Bill.
Clauses 5 and 6 were added to the Bill.

Clause 1 the Enacting Forrmula and the
Title were added to the Bill.

SHRI K. V. RAGHUNATHA REDDY:
Sir, T beg to move:

“That the Bill be passed”.

The question was put and the motion
was adopted.

DISCUSSION UNDER RULE 176, GOV-
ERNMENT’S POLICY ON POPULATION
CONTROL

MR. DEPUTY CHAIRMAN: We are
mow taking up the discussion under Rule
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SHRI BHUPESH GUPTA (West Ben-
gal): You said, Sir, the sentiments express-
ed with regard to the teachers be convey-
ed to the Government. We would like
to know whether any statement would be
made.

MR. DEPUTY CHAIRMAN: Well, if
any statement is to be made, you would
know about it.

SHRI BHUPESH GUPTA: I just want-
ed to know whether there would be any
statement.

MR. DEPUTY CHAIRMAN: Mr. Sub-

' ramanian Swamy.

SHRI SUBRAMANIAN SWAMY
(Uttar Pradesh): Sir, 1 wish to draw your
attention and the attention of the Hon’ble
Members to some rather rapid develop-
wments in the field of population controf
policy of the Government of India. In
Bucharest, Dr. Karan Singh, in his speech,
said the following:—

we are quite clear that fertility
levels can be ¢ffectively lowered only it
family planning becomes an integral part
ot a broader sirategy to deal with the
problems of poverty and under-develop-
ment, Qur experience has conclusively
shown that purely clinical approaches
are not enough to effectively influence
the general fertility levels”.

He also said:

“It has truly been said that the best
contraceptive is development”.

Sir, I wish to compare these statements
with what has been said earlier by the Pre-
sident of India, Mr. V. V. Giri, speaking
before Parliament in 1970. This is pei-
haps the most authoritative statement made
by a Head of a Government, not only be-
cause he himself has 14 children, but be-
cause he said it before Parliament. He
said in 1970, “The rising rate of popula-
tion erodes the gains of development”. Seo
the World Bank on which the Government
of India relies—unhappily relies too much
——said in 1974, “Of over-riding significance
for India’s long-rum economic well-beimg
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is the effectiveness of population control”.
Now, Robert Cassell, who was employed
by the Health Ministry as foreign expert
said, “... the rapid rate of population
growth in India is one of the greatest
threats. . . if not the greatest. ... to
her hopes of prosperity”.

Now, Sir, there is a lot of difference
between what Dr. Karan Singh said in
Bucharest and what these people, includ-
ing the former President of India, said
a little earlier, The question arises be-
eause it is clear that the Government has
switched its attitude from regarding popu-
lation as a block to economic development
to a position where it regards economic
development as a block to population con-
trol. In both the situations, population
control is considered desirable. In one
case, population control is consider-
od desirable because this way they
can step up the economic develop-
ment. In the other case, the instru-
mentality is completely changed. They felt
that whatever be the objectives, ecological
or others, if you want to control popula-
tion, economic development is the best way
of doing it. And this is what Dr. Karan
Singh means by saying that development
is the best contraceptive that there is. Now,
why has this switch taken place? I have
raised a discussion to see whether there is
something fundamental that has gone on,
fundamental change that has taken place,
that has brought about this switch.

Sir, why has this switch taken place?
ILet me, with your permission, give somec
facts in this House. In 1964-65, the ta-
mily planning budget annually was Rs. 2.2
crores and this kept on rising till 1973-74
when the family planning budget annually
went up to 76.2 crores. Now, Sir, in the
Fourth Plan, 1.7 per cent of the total out-
lay was kept for family planning; in the
Fifth Plan, this has been reduced to 1.4 per
cent and in the Annual Plan of 1974-75,
this has been further reduced to 1.1 per
eent. It is clear even from the investment
figures that there has been a change in the
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attitude towards family planning and po-
pulation control. Now [ wonder why this
Switch—and this is precisely what I am
getting at—has taken place. Partly it may
be ministerial. We have now got a very
able Minister. We had some really bad
Ministers before and Dr. Chandrasekhar
was one of them who, I think, was some
kind of a maniac as far as population con-
trol is concerned, and then Umashankar
Dikshit—I do not know whether he went
to the office ever. Now we have Dr.
Karan Singh and the change has taken
place. It is perhaps there is change in
the’ Ministers. Now this is only a part
of the reason. Part of the reason may be
that there may have been change in the
Prime Minister’s attitude. Apparently, the
Japanese Premier Mr. Sato—when he was
the Premier there—once spoke to the
Prime Minister about being careful about
family planning because they felt,
in Japan, they had gone too
far in family planning. The Prime
Minister herself recently told an Italian
newspaper Correspondent Oriana Fallaei
that she would have liked to have 11
children but her husband was not in fa-
vour of it at all. Now, Sir, of course, the
former President of India has 14 children
and I have already mentioned this. This
might be that there is also further change
in the attitude about the frequency and
desirability of having lots of children. I
think bulk of the reason why there has
been a change in the Government’s attitude
ay reflected in the deliberations of Bucha-
rest is because the family planning pro-

I gramme as practised in the past has flopped

and flopped quite badly. Even the World
Bank which has all along had a vested in-
terest in seeing that India controls its popu-
lation, has begun to bemoan that India's
family planning programme has lost its
momentum.

Last year, sterilization was down by
60 per cent; the 1.U.C.D.—Intra Uterine
Contraceptive Device—was down by 18
per cen{; programme acceptance every-
where was down even by the Health Minis-
try’s own accounts. There was, however,
one disturbing trend. I find that the Ni-
rodh sale in the country has gone up by 17

N
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" per cent. I was wondering why steriliza-
tion has come down, the L.U.C.D. should
come down, the programme acceptance
of that should come down, the programme
acceptance should come down but the
Nirodh sale should go up,

On a deeper investigation, I found some-
thing even more strange. Although the total
Nirodh sale went up by 17 percent, the
free distribution of Nirodh went down by
7 per cent and it was the commerci'fxlly
sold Nirodhs that went up by 58 per cent.
This does mean that in the case of those
family planning sake, obviously their
acceplance programme has gone down.
Nirodh commercially sold is used
for other purposes also. We know
that recently in a youth rally—I
need not mention which party’s rally it
was—Nirodh was found in the train and
I remember a couple of years ago. . .

SHRI S. S. MARISWAMY (Tamil
Nadu): It was the Congress Youth Rally.

SHRI SUBRAMANIAN SWAMY: Yes,
of course. 1 remember, a couple of years
ago 1 had an appointment with the Secre-
tary of Health and Family Planning and
:hat day’s appointment coincided with, the
very day when he was taking over charge.
He had been in another Ministry and he
was moving in the Ministry of Health and
Family Planning. He was cleaning up his
predecessor’s room and I can establish
this with certainty~— I am not throwing
mud but it does reflect something on the
working of the Ministry the Health Secre-
tary’s room was an enormous room; there
was a double bed in it and the drawers
were full with Nirodh. I do not know
whether he was doing Nirodh selling in
his room or doing something else.

Let us now go into the figures and see
what the Plan targets have been.

In the Fourth Plan the target for steri-
" heation was 15 million and the actual
achievement was 9 million. For IUCD the
warget was 6.6 million and the actual achie-
vement was 2.2 million. There was a 33
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per cent achievement and 67 per cent was
off. In the case of conventional contracep-
tive users, the target was 10 million and
the actual achievement was 2.5 million.
The number of couples protected cumula-
tively, the target was 28 million and the
actual achievement 16.1 million. The t :
geted birthrate was 32 per thousand wuud
the actual achievement was 35.6. The
birthrate did not come down as much as
the Health Ministry had targeted for. Al
the same time, the expenditure on family
planning was not really flattering. 1 do
not know really how much of this achieve-
ment itself is a reality. For instance in
1972 the Health Ministry decided to intro
duce what you call the mass vasectomy
camp. Now, Sir, in the case of the mass
vasectomy camps, the Health Ministry
transferred the power of administering
those camps from the local health officer
to the District Collector. I remember in
UP the District Collector had a quota that
so many choppings or sorry operations may
be done. He went around catching any-
body and everybody on whom he could
lay his hands. Whether he is an old m:n
of seventy or eighty, it did not matter.
Once an old man of eighty went to a Dis
trict Collector and wanted to have his land
dispute settled. The Collector told him
that he would solve the land dispute, but
the old man would have to come to the
vasectomy camp. He got vasectomy done
but the land dispute was not settled. Un-
fortunately in most cases though the vasec-
tomy was done, the land dispute was not
settled. I do not know what these achieve
ments are. Moie hair-raising things have
‘taken place and many deaths have taken
place. These have appeared in the papers.
I could go into it, but I do not like to go
too much into details, So much so two
thirds of sterilisation done in 1973-74 in
these mass vasectomy camps were done I
the District Collectors at various places.
Now, Sir, the transfer of these mass vasec-
tomy camps has had a very negative effect.
The latest position is this. In the Health
Ministry’s annual plan for 1974-75 they
had put the target at 3.3 million sterilisa-
" tions, but recently they have revised it ana
brought it down to 2.0 million. It is down
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by 40 per cent. The target for ICUD in-
sertions was 0.9 million originally and they
have brought it down to 0.6 million. Be-
fore the Plan started, in 1974-75 they put
down a certain target. Within a few
months they cut it down by 33 per cent.
It was targeted for 1974-75 that 4.9
million people would be conventional users
of contraceptives, but within a few months
the Health Ministry decided that they
could not do more than 3.5 million. 1t
was cut down by 28 per cent. Besides
the failure of targets, a new Health Minis-
ter came along who did not have the one-
rous responsibility of taking up the work.
The question that I want to ask here is:
Was this investment that you made on
family planning worth the cost? Here J
would like once and for all to explode the
Health Ministry's claim that they have
averted so many million births due to 'the
Health Minisiry's family planning pro-
ramme. For example, they say that they
have ‘averted 2.5 million births last year.
Now, if one looks into Indian history for
the last fifty years, one will find that [thc
birthrate has been declining autonomously.
If you take the overall autonomous decline
into account, you will note that even oh a
trend basis 2.2 million births would 'be
fewer-every year. This the Health Minis-
try should know by its own calculations] 1f
there had been no family planning prog-
ramme, the annual decline that has been
taking place year by year since 1911 wonld
in itself have resulted in 2.2 million fewer
births, It is not because of massive 'in-
vestments that it has averted 2.2 million
births. ‘

Here itself I would say that it is a
myth that they have created; the pro-
gramme of averting births, in my opinion,
is utterly false. Let us any way take the
Ministry at its face value and say that
they have averted all these births. Since
1952 what has been the investment ? A
sam of Rs. 17.14 crores has been sunk
into the family planning programme. How
many births has the Ministry averted ?
According to the Ministry’s own calcula-
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ted. That means they have spent roughly
Rs. 500 per birth averted. This amount of
Rs. 500 is far above the per capita invest-
ment in the Fifth Plan itself, I think in
the Fifth Plan, the per capita investment
per person 1s only Rs, 167. That is, the
Government of India thinks that it cam
do wonderful things for its population by
just spending Rs. 167 per capita. In a
total investment of Rs. 51,000 crores, they
just spend Rs, 167 per capita and they
say they can do wonderful things. And
yet, what does the Health Ministry say?
It says, we have spent Rs. 500 to prevent
a birth. That means, they in fact have
spent much more than what they need to,
if they wanted to provide food, clothing,
shelter, etc. for the population, If that is
their argument that they want to con-
trol the populatioh—because if a baby is
born they have to provide it with food,
clothing, shelter, employment, etc—then I
would say that it is much cheaper to pro-
vide them with these things than to have
such a programme of averting births. Of
course, I do not accept the Health Minis-
try’s calculation of 14.9 million births
averted through the family planning pro-
gramme. But even if we take it to be the
correct figure, then the ratio between the
per capita investment during the Fifth
Plan period and the amount that they
have spent towards per birth averted would
be enormously large, Actnally, I have
given these figures after I have done a
much more refined cost analysis into the
subject and it turns out to be that, if the
object is to prevent births, then the family
planning approach of the Government of
India is not what is technically called
cost effectiveness; in fact, it is cheaper, ac-
cording to Government’s own calculations,
to provide food, etc. for the population
than to try and prevent a birth.

What is the off-shot of all this? 1 would
here like the Minister to ponder over this,

To give it a pun, the family planning pre-
gramme as conceived by the Governmomt
has led to a miscarriage, and now the Ge-

vernment will have to replan the whole
thing again. Some changes have occurred

tions, 14.9 million births have been aver- ! for the better in Bucharest as represemted
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by Dr. Karan Singh’s statement here. I do
not know how seriously he is going to
stick to it and how long he is going to be |
the Family Planning Minister also. But!
in any case, this is a step in the right di-!
rection, !
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India automatically. Now people are rea-
lising that infant mortality is coming
down. The Government must have mass
propaganda to see that infant mortality
comes down, Even with that in view
people would automatically adjust the

' rvmber of children to a smaller level.

Now, I would like to conclude by say-]
ing a few things which I think are of rele- l
vance in this discussion, First of all, let
us be very clear and understand why |
births take place in India. In my opinion, ‘\
there is hardly onm the average a single !
case where births do not take place be-'!
cause they don’t know how to prevent the |
births. A couple gets together and has a
baby; becagse they do not know how to
prevent it, they have a baby. (Interrup-
rions) People from QGujrat are more ex-
perienced in these matters. Two people !
get together and have a baby because they
do not know how to stop having a baby. |
This itself is patent when one-third of the :
world’s abortions take place in India through .
crude methods. It is obvious. 1f |
cne wants to stop a baby from being born, !
these techniques are unknown in India. !
Sometimes, it is argued that over popula- !
tion is due to lack of electricity or lack !
of TV and because people have nothing |
else to do, therefore they have sex and
s0 babies are born. This is utter nonsense,
It has no relevance whatsoever. I know,
for instance—in the United States where
there is a lot of electricity and a lot of
TV, if you go to the beaches there, you
will find none of the activities that are
alleged to take place in the rural areas
of India where electricity is in short sup-
rly. Voluminious studies on the Indian
situation have been carried out by Indians
as well as some impartial foreign groups '
like the Harvard University Public Health
Study. Another voluminous study is known
as the Khanna Studies where they have
collected impressive mass of evidence to
show that people do not have children
more than their requirement. If you take
into account the relevant factors such as
death rate. especially infant mortality,
there is a tendency for the families to hed-
ge against the risk of death. I feel that
decline in birth rate is taking place in!

L mum.

Secondly, what is needed is social secu-
rity for children in India. What is the
other alternative for the parents? They
have got to look after them. This is a
factor that has to be taken into account.
If you look at some of the United Nations
documentation on the subject they point
cut that social security is a very impor-
tant factor. Unemploymeni compensation
and old age penmsion are a protection
against inflation. If the Government could
draw up a programme which would pro-
vide effective social security, automatically
the birth rate would come down,

Third is the question of family labour.
Go to the rural areas where family labour
is a very important factor, The Harvard
University Public Health party interviewed
a large number of Chamars. The Cha-
mars are having 9-10 children. They are

' proud of the number of the children they

huve, They say that till the age of five
they feed the child and feed them mini-
And after the age of five they
starts working for the family and brings in
income. This is another factor which is
te be taken into account.

The fourth thing is the emancipation of
women which 1 think is an extremely im-
portant thing. A United Nations docu-
ment on this subject, reference of which
I will give to the Minister later, has point-
ed out on a calculation that if you raise
the marriage age by one year, then the
birth rate comes down by 1.75 per thou-
sand, Here is another social reformation
that may be introduced in the country to
bring down birth rate.

Sir, I would say that the Government
arpears to have shifted away from the
clinical-cum-coercion technique, This coer-
cion technique of “Do ya Tin Bas” has led
to a mockery of family planning and it
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!
has had a negative effect. The fourthi,
child carries a psychological feeling that ;
she should not have been born in the first |
place because everywhere she finds this |
“Do Ya Tin Bas” This acts as a coercion ;
technique. Do you not think that this
campaign has already failed? In fact it
has a large number of negative effects. .
In fact the Government is shifting away
from this clinical-cum-coercion technique.

Finally, I would say that the Govern-
ment should take three new factors into
account in formulating a strategy, Firstly,
they ought to develop a cadre of multi-
purpose paramedicos who take a “commu- .
rity centred” approach to health and fami- |
ly planning. Now when family workers |
go to a village the villagers either close |
the door or take stones and sticks and |
start beating them up, Therefore, most |
of the statistics on family planrting are}
cnoked up in the urban centres. They do'
not go to the rural areas at all. I have
seen In some cases the vans are parked in
the city and the workers fill up thewr form |
and collect T.A. and D.A, that goes along '
with it. Therefore, instead of sending a
team with knife and a pair of scissors let
us develop a cadre of paramedicos with !
a community-centred approach. That is
not very difficult,, In the counlry we!
know there are about 75 diseases. All
you have to do is to educate them on 7§ '
diseases. Tell them how to cure them. .
Dc not tell them how to cure cancer be-
cause that is hardly necessary. If you can
list 75 most frequent diseases and their
standard cure and teach the cadre their
cure. then the cadre would integrate health
and family planning which the Ministry is -
supposed to have done.

The second is, T would urge the Minis- -
ter to consider a major socio-economic re- -
structuring in the country, specially in re-
eard to social security and emancipation ,
of women, Here T would urge the Minis-
ter not to shy away from certain com- -
munities. There are varities of communi-
ties and there should be varieties of app-
reuches for emarmcipation of women. Let
hirn take an even-handed approach to all

[RAJYA SABHA}

speeches made by the

Rule 176 180
vemmunities in the country, Thirdly, 1
would urge the Minister to take one piece
o1 advice very seriously, that is, this pro-
gtamme of family planning should be com-
pletely self-reliant because the bane of
health and family planning in this coun-
try in the last 25 years has been the in-
vclvement of foreigners, large numbers of
foreigners, especially Americans, who have
got this complex or phobia of brown men
and yellow men swarming the earth and
completely swallowing it. This phobia
» basically at the back of their minds
whenever they descend on this country to
advocate family planning. And they have
distorted our priorities completely. This
whole nonsense of mass vasectomy, steri-
lisation, IUCD, etc., which are not at all
used in the United States or are nsed with
a preat deal of caution, should be stopped.
The IUCD is not used in the United
States. In fact, it has now been banned
i the United States. Those things they
wanted to experiment here and so they
came here and distorted our priorities, 1
would say that if you see some of the
European  and
American delegates in the Bucharest Con-
ference, you would see how panick-stricken
they were when they heard Dr. Karan
Singh. 1 have seen editorial comments
on his speech where they have felt highly
unset and flustered by the change in the
Government's policy. 1 would say, in
conclusion. that to Dr. Karan Singh's
snecch T have no objection. T would only
ask him to spell out the details and also
assure this House that he would sincerely
rroceed in this direction and not be
deviated ecither by foreign pressure or by
other kinds of lobbies in this area. Thank
you.

SHRIMATI LEELA DAMODARA
MENON (Kerala) Mr, Deputy Chair-
man, Sir. I am very happy that Mr.
Subramanian Swamy has given this House
an opportunity to discuss this  subject.
though T do not agree or rather I do not
see eve to eve with him with regard to
the purpose for which he raised the issue,

. Sir, the Bucharest Conference has really

come at a very critical point of the
world's history when humanity itself is in



181 Discassion under 2 DEC. 1974} Rule 176 182

a predicament with regard to the growing | poverty also does have an impact on popu-
numbers. It is not even the numbers that | lation. There is no doubt that whatever
matter to-day, but we realise that the rate , survey may be conducted and wherever it
of growth, even if it is on par with eco- | may be conducted will show that education,
nomic development, will create a lot of i better standards of living and better hous-
problems for humanity as a whole. There- ,‘ ing facilities do have an impact on popu-
fore, at the Bucharest Conference, world lation. That is why Government of India,
experts got together to discuss the popu-: afier twenty yeurs of intensive family plan-
lation explosion, I feel that we have really ; ning propaganda and programmes in this
reason to be proud that so far as our country, have realised that better standards
Government is concerned, we had realised | of living do have an effect on populauon
this problem long ago. 1 think India can i growth. I think Shri Subramanian Swamy
be proud that it is the first country where | should not fec! so angry about it. The
the Government made family planning a . decisions taken at the Bucharest Confer-
national policy and drew the attention of | ence have left the entire responsibility of

the Indian people to the fact that they have | dealing with population programmes at the

really to pay attention to the population |
explosion at some point or the other as it |
will deter them from development and pro-
gress, Mr. Swamy referred to some of the I
decisions of the  Bucharest Conference. |
But we can find that it has really brought ;
out certain very complex problems of !
population explosion, and it has not asked ,
for production of population at every level.
For instance, in countries like Brazil, Chile '
and Senegal, the population increase is
only seven to eight per thousand. 1 do not
think  demographic politics would be
brought there; their development will real-
ly require increasing population and not
decreasing population. But so far as coun-
tries like India are concerned, we do have
= problem because it is really linked with
our development. Mr. Swamy raised the
pomt as to what the hon. Minister said
with regard to linking the population with
poverty.

Sir, it is a fact that development does
bhave a role to play in population control
Speaking about the hon. Minister’s speech.
what the Minister said was that the head-
yong flight to excessive consumarism by
developed countries should be stayed. That
is thc problem now. Certain developed
countries consume more than 80 per cent
of the world resources and therefore we
are at a loss becavse whatever plans are
made, there is dissipation of  resources.
On the onc hand development does nave
an impact on population and on another

national level so far as the details of toe
programmes are concerned. The Indian
tepresentative has made it clear that world
cannot overlook the responsibility of look-
ing after the weaker sections of the people.
That is why India brought forward the re-
solution on food at the Bucharest Confe-
rence. So far as plans and programmes
are concerned, we have the national sove-
reignty in malters of population is recog-
nised. We have our own programmes to
improve the quality and level of life and
standards here. We have a feeling that
Jdevelopment is impossible without national
independence and independence of action.
[nterdependence of devclopment on popu-
lation cannot be denied. These are some
of the basic decisions that have been taken
at the Bucharest Conference. Respect of
buman life and right of each individual
and couples to decide the number of chil-
dren and equulity of women aie some
other decisions taken. I am very glad to
see that Shri Subramanian Swamy has
tcuched upon the subject of equality of
women which is very important because
very often when we plan programmes for
family planning we forget the woman who
produces children and only think of the
numbers that are produced. Dijstribution
of resources and finally the recognition of
the problems of different countries as far
as population is concerned were some
other decisions. With regard to India, I
am not quite sure about the -tatistics that
Shri Subramanian Swamy has cited. But
I know that from 37 we have definitely
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- if they have the proper status and if they

the end of the Fifth Plan I think we will |

be at 32 per thousand. T do not agree that
there is no impact of family planning pro-
grammes on population in this country

becayse Kerala itself is an example. But

as far as I know, the birth rate there
has been reduced now from 37 to 27 and
Kerala is a good example. Tt is the most
literate State in this country and there-
fore whatever happens there has an impact
clsewhere in India. These facts and
figures do show that there has been some
unpact and effect. But I do feel that the
programmes have not had their full elfect.
Therefore, what we must do today is to
see that these programmes are better or-

ganised in the next Fifth Plan. Shri Subra- ,

manian Swamy said that the programme ' .
| was, there was no bar to procreation.

has flopped.

But I must disagree with this connection
that whatever is done is a flop. It can-
not be sanid that whatever is done is a
failure had its effect. It 1s a two-way
development. The effect is not felt imme-
diately. but only at a later stage. So, what
has been done ten years ago, we find the
results of it only todav and what is being
done today, we can hope to see the results
of it ten years hence. But the main pro-
blem, so far as we are concerned, is to
find out whether we are going in the right
direction and, in this respect, Sir, T wish to
point that there are some new programmes
that can be taken up in order to make the
family planning programmes more effective.
One question is with regard to the status
of women,

Sir, it has heen found that where wo-
men are educated, the number of children
they get decreases, In a survey conducted, it
has been found that illiterate women beget
more children to women upto age of 47,

'

the number of children the illiterate get is |

6.6. In the case of education up to matri-

culation, 5.0 in the case of education up :

to high school level, 4.6 and 20 in the |
This only

case of university education.
shows that the society’s behavioural pattern
is dependent «n the attitude of women and .

© if the people have employment,

have employment, they can really make up
their minds whether or not to bring forth
more children into their families whom
they may not be able to look after. There-
fore, if we think that the family planning
programmes 1 this country are to be eflec-
uvely implemented, I think the status of
women and their education have great role
to play. If women are employed and if
men are also employed, then there will be
less number of children. 1 think we should
not laugh at the point made by Shri Subra-
manian Swamy with regard to lack of re-
creation and Tlack ot employment leading
to birth of more children...

SHRI SUBRAMANIAN SWAMY: That
is not what I said. I said that there was
no lack of these things and even if there

SHRIMATI LEELA DAMODARA
MENON: I stand corrected. But then 1
do not agre= with him and I maintain that
if the
people have recreation facilities and if the
people have rroper education, these things
will have a greater reaction on the birth
rate in this country.

Sir, death rate is decreasing and birth
rate is not decreasing simultaneously,

SHRI SUBRAMANIAN SWAMY: It is
not so. Birth rate since 1921 has been
going down. In 1921, it was 49 cr so
and today, it is 36. Therefore, birth rate
1s going down.

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR. KARAN
SINGH): TDrobably she means that the
growth rate is increasing.

SHRIMATI LEELA DAMODARA
MENON: T am speaking of the growth
ratio. There is a difference between the
two. Because vou interrupted me, I could
not make myself clear.

Then, Sir, children are the people who
suffer the most if they cannot be properly
looked after. With regard to the employ-
ment of children also, the people speak of
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fumily security and for this purpose they
want to have more children because if
there are more children in the family, it
means more people are there available for
work. This also ad(is to the problem of
increasing births. But, if we have prope:
legislation in the country under which the
children are not allowed to work till they
reuch a particular age and until they canf
legally or lawfully be sent for work, this
cry for more children for security purposes '
will not be there. While speaking about !
legislation children, I think we have also |
to consider some other aspects of legis- .
lation. We cannot allow in this country’
children to be borne by irresponsible parents

- who may have communicable diseases
because it is the children who will suffer '
vitimately. But this happens because no- |
body not even the law prevents such people l
from having children who will be a burden |
to themselves and to the family and to the '
country also. Such aspects of legislalion]
also will have to be considered when we
think of a comprehensive programme for\
family planning. |

|
]
]
|
!
|

Sir, with regard to economic develop-
ment and birth rate 1 feel there is a vicious
circle. But we must accept the idea that
when we are planning for economic de- :
velopment in this country by a system of |
a very detailed planning, then, T think. !
we should not also overlook the fact that |
population also should be planned. andg
the idea shovld be accepted not only byl
the Government but by the people of this ‘1
country. The people have accepted thei
system of planning in this country. There-
fore, in order to make that successful, we ‘
must also accept family planning and in- :
volve more and more popular organiza-‘v‘
tions along with the Government for the |
implementaticn.

Sir, in this connection, I wish to poinllx
out one fact that so far as the Govern- !
ment i3 concerned, in recent years they 1
have become so isolated with regard to
their programmes of family planning that
the role of voluntary organizations in this
country has gradually diminished. Tt is
a very dangerous trend, because if the role
of family planning voluntary organization
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. decreases, its impact on the people will,
_if not today but tomorrow, be much less; |

and we will have to start all over again.

The Bucharest Conference has really
highlighted certain problems, world pro-
blems, and we in India have to make our
own programme so that family planning
is made an effective method to reduce not
only population but also to give better
and higher standards of life to people.

Thank you.

MR. DEPUTY CHAIRMAN: Mr. Mari-
swamy.

SHRI S. S. MARISWAMY: Sir, in the
beginning T had no mind to participate in
the debate. But after having heard my
good friend, Mr. Swamy, and the hon.
lady Member, Mrs. Menon, 1 thought T
could also speak a little.

First of all, T must say that Mr. Swamy
was a little  partial when he said that
Dr. Chandrashekhar was a maniac and he
said nothing about his  successor, Mr.
Umashankar Dikshit. T think he should
have said the same thing about him also.
I think both of them are sailing in the
same boat.

Whatever may be said, the family
planning programme has not reached the
There is

absolutely no doubt about it. We may

' come and discuss the problem in Parlia:
. ment, we may give interviews on tele-

vision and radio, we can write beautiful
articles in papers but it has never reached
the villages, hamlets and other places, be-
cause the propagandists who have gone
there have not sold the idea and made it
acceptable to the common people,

Secondly. there is a feeling among the
poor sections of the country that the more
the children the greater the income of the
family, becavse they do not have enough
income or any assured job for them, they
say, let us have more children. The
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{Shri S. S, Mariswamy]

Government of India and State Govern-
ments have miserably failed in this respect.
They have not made any serious efforts to
see that the message reaches the villages and
hamlets.

So far as the richer sections are con-
cerned, Mr. Swamy has said that in
America they have gone too iar. Many
of the baby powder, baby food, and other
such industries have been closed, and hos-
pitals, maternity hospitals, are being con-
verted into bakeries. I read an article in
“Times” or “News Week” to this effect.
Now the question about under-developed
countries, where there are large numbers
of illiterate people who have not been given
the opportunity to come up in life.  Such
people are predominantly found in back-
ward countries. Therefore, before we start
this family planning, the Government
should launch upon another scheme to
provide jobs for the pcople who are living
in villages. Then only, this idea will be
accepted by them. If they have a notion
that they can survive if they have a large
number of people in the house, then you
cannot propagate family planning. Dr.
Karan Singh is a very able Minister. He
should try to impress this thing upon the
Planning Commission which is almost dead.
I hope we give a decent burial to it as
early as possible. I am told that Mr. Dhar
is going to Moscow as Ambassador and
the Planning Commission will be closed
after him. The country should congratu-
late him for having brought about this
state of affairs because he has successfullv
sabotaged the planning, But if there is
any remnant alive, then Dr. Karan Singh
should see that they accept this idea. They
should first try to give employment in the
rural areas and then only this plan wonld
become effective.

Somebody was talking about America.
Americans don’t believe in sterilization or
vasectomy. They take to the pills, I
am told—I do not know; I stand to be
corrected if I am wrong—that the people
who are addicted to the pills in America
are the victims of breast cancer. India
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has not taken to the pill. Mr. Swamy
said that the sale of Nirodh has increased.
It is a good thing that our people arc
using Nirodh. So, this is the position,
Sir,

Another important thing is this. So far
ay I am concerned, T come from Tamil
Nadu. According to the figures given by
the Government of India, the pgrowth rate
was 11.85 per cent in 1951-61. It was
2230 per cent in 1961-71. If vyou
compare it with other States like Maha-
rashtra, Tripura, West Bengal and U.P,,
our percentage is low. In other words,
we are very seriously implementing the
family planning programmes. What is the
reward that we have got for implement-
ing this plan with all seriousness? We
had 41 seats in the Lok Sabha previously.
Now, the number is reduced to 39. The
Lok Sabha seats are fixed on the basis of
population. We adopted this family plan-
ning with all serionsness and reduced our
population growth and the result is that
we have lost two seats in Lok Sabha. Is
it the reward that the Government of India
is giving us ? Dr. Karan Singh should
use his good offices and impress upon the
Government as well as the Election Com-
mission that the seats must not be dis-
turbed. He must give us two more seats
as a bonus. We have controlled our
population growth. He should try to in-
crease our seats and give us the bonus of
fwo seats. So lorg as you don’t apply
your mind in a very impartial manner,
you cannot achieve anything. So far as
the idea of family planning is concerned,
everybody accepts the principle.  Some
orthodox people in the countryside may
object to it. But their number is negligi~

ble. Most of the people are for the pro-
gramme. As T rsaid earlier, in order to

make it effective, the hon. Minister should
take it to the villages.  EBvery villager,
either male or female, must be assured
of a full time employment and they should
be assured of some resources to live upon.

SHRIMATI PURABI  MUKHOPA-
DHYAY (West Bengal) : Sir, I support
the family planning programme and
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f think it is a way of life. Family
planning, if it is cver suggested only for
the poor people, then 1 am not in agree-
ment with that suggestion. Family plan-
ning must be for population control. It
18 not the poor man’s programme only.
it should be a programme for universal
acceptances, for the rich also. The nations
which are rich have also their family
planning progremmes because it i8 a
scientific way of living. In our country,
some criticism is there about the payment
of incentive. I do not accept that it is
an incentive. I think it is only some
monetary help that after some operation
or after some vasectcmy or tubectomy the
patiant needs for some nourichment. To help
hi in that nourichment in some monetary
form cannot be taken as an incentive. There
is criticism in the newspapers also about the
payment of money for this kind of vasecto-
my operations or any Kkind of surgical
treatment. This is nothing but helping
them financisily. And only the very poor
people accept this meney and others do
not. But, Sir, there should be some sys-
tem by which even the employers of pri-
vate firms in different industries give a
compulsory leave to the person who adopts
family planning and goes to the vasectomy
camp and undergoes that operation. This
is not a very serious operation for a man.
but, for a woman it is, and that is why,
the medical practitioners alwlys recom-
mend this kind of operation to a woman
after the birth of the child and not in
any other period of her life. So, it needs
some nourishment, some medicine and
some rest. And for that rest, the employers
must give them leave so that they can
recoup Wwhatever they lost in health.

Then, Sir. the point raised by Mr.
Subramanian Swamy about the Bucharest
Conference.  The venue is at Bucharest
and it has got nothing to do with that
Government’s programme or that Govern-
ment’s ideology or any party’s
Bucharest is just avenue. And, Sir, there
is serious criticism in some places that it
is only one particular community which is
accepting family planning as a way of life
or as a method. Now, in this country,
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there are so many superstitions and so
much of social backwardness. It is for
the Government and for the non-official
organiszations to give a new reorientation
in educating the people against all kinds
of social evils, injustices and superstitions.
In our electicn pledge and also in our
Constitution, there is an assurance that we
will not force anything on the minorities
i they do nct wish for it. It is not a
compulsory programme for anybody, whe-
ther they belong to a majority commu-
nity or a minority community, The mino-
tity communities will have to accept this
programme voluntarily and it is no use
{orcing anybody to adopt this. Then there
is the question of legalizing abortion—surgi-
cal interference on medical grounds. Sir,
even in our traditional system, if the per-
son is invalid or mentally retarded, he
loscs many of his legal rights that any
cther normal individual enjoys.

So, in our Parliament and in different
Legislative Assemblies we brought this Bill
for termination of pregnancy on medical
grounds or on grounds which are legally
tenable. So, there is no compulsion any-
where on anybody to adopt family plan-
ning.

It is not a poor man’s programme; it is
a programme for everybody. In our
country, educated couples have already
adopted it.  Because they are educated,
they know. It is mainly for the child
welfare, for the health of the mother, for
the health of the children that we would
ask all the mothers to space out their
children and, ofter three, to have some
kind of surrical operation so that they
do not get more. This is the programme
that the Government has adopted; this is
the programme in which the non-official
organisations are also helping. It is not
correct to say that the Government is not
getting non-official agencies to work in the
programme. The Indian family Planning
Association and other social welfare boards,
through their non-official organisations, are
helping.

India being a very vast country, in all
the blocks we do not still have one primary
health centre and two subsidiary health
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[Smt, Purabi Mukhopadhyay] §FT wfgu a1 @ e W@ afrardr waTE a¢
AFR A AT A a@t fmr oman & oom
frem @1 3w w9 g ot @ aw-
m‘ﬁ\% fag 1 e w1949 T, TERRmET |
gidra w09 A w7 #%9 G—F @ AEA
qET FHE T AT 97§ uw Gvwe foen
a1 30 a7 faar gur @ fr gt gfaamd
AN ST gA AgY & WEA | WY WETET
WO # HHA g AG FY A9, WE
IE g€ & IR AaErEl §, 9o 099 g s
mft &7 wwerr g, wgEfaen ¢, e @,
T §, FEC MR XY S g UW E T aw
or g ¥ 0 aay § f5 owe @ dow
F1 FFTET g OFOH I AT A AAIEA
agt |

i Wy ¥ 6 @ F o9 #gd
F 9T fFAT S 93 WA @nl aur

centres.  That is why, if anything goes
wrong it becomes very difficult for any
eouple to get medical facilities in  the
rural areas. I would request the Minister
to look into the facilities prevailing in the
rural pockets in India so that they get
adequate medical facilities
advice for this.

and medical
Nobody in this country
sow will criticise family planning as a
method. Nobody will discourage any
couple from adopting family planning as
a system, [Even for a newly married
touple we would ask them 1o space out
their children and after the birth of the
third child they should go in for the

operation.

1 support the steps that the Government
has taken and the programme of family
planning.

W qeel 7 fFw g W) URE wEd
T gAT fF AT A gEed & 0w e d
FFt ga fafier s qx waw frar smant

They have our wholehearted
support for this. ;

s WEa yaE i (ST g39) : I9-
FATfa wEEE, WAHE e Fur o #w
AR A AT At F aEdE 2010 8F
W 1 W & T g o @ 8 ue |
99EUT &1 qg IAFT AW TErE

Gt agr fEar mar) sdfau st ST
wtf@ W S W g WiE g &
I qgF FT G T OATAA UF WEE &4
) gaw fau s wan o da gd
oo W gEr T ¥ owE ¥ oW W
nft:rr,‘ww,sq%gaa'{r#qzm%
ofome #1 7% g9 W &1 FEET aFd ql
foq @M 1 AW 50 TF AT W OWH THL
Wt (@ frar smar & dfeer ol &,
g A BT SAAT WA AT g9 vedr &
qamy 59 U Y gH TH GHETH! g FL
fpm O oA gun o A R o
g # avw ea agr fem it wfadr
FAAT F "L WAAYAT AT E W) FO
@ &1 ¥ ww g wr f& &0 & W
gl ¥ w1 faty wET wE o#R fean
ggfe I6F) 919 FET qIT OAFE g &
forg eaEA T W@ wWiar T FEm 9Rt
49 30 7 T TG wgd F A K1 FAa0
¥ AT JSET| AT qE  WAAT ;7 weRT

[The Vice-Chairman (Shrimati Purabi
Mukhopadhyay) in the Chair]

arTdr F AT ¥ Y A F waRe
, O Aaei g st gt & aw & oA
LRI UL T e T T B 2
ar frary o @t o g fF oar @ o
H FIA JT AETR W A AT A, AT
& g g WAt & W anffes e oA
FTAT FL oo R, wETe, TEEd W) a8
WA FET ST QA FIE TET TG G
q &% T AR i @art g7 femede
9 SE7, HYE WIWEL A 99, afgw ot
fra-q1g, W oFOT wizgy fear A §

“
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fafracht somm g @ gwra e & f
PR TgT ¥ AEF g & W [, T TF
AETET F GG T q9 8|

@ ag F7 W oar f5 a7 1048 A1 49
N I gAY ag e famt ar fad
AR g A faEm a1 fF & ER gaw
A A AGT A WA T ag gan 6
39 FRd ¥ HY wEE F F% oE geaE
I fFam) 939 & A @A 9w &NO
VW F gy AqH, gIEET A, T I,
giafeq #k aga fawme safs, qq o a1
ITHT St S faar W @ T8 g, b
ﬁmqﬁmr&%ﬁmaara;%ﬁmﬁ
TR G T SR S w9 faa,
I Fg——wgaastt 7 g fogm & A
Fg WA A W FE B FT AT 27
Tqd AR waaw 2 A% @ dfed o,
qur H/fan, TWET a7 qaw & fr fesr
WA ST FEART A AT gE Wi
FT AT FIT FEAFN T 7R gY, TA0 B}
AT AN AT A gAT 2P FAr wOET 3w
TR gE AR A1 A WA@Y A
aqE T @ AT @A a3 o
fotare @t 7 98 @ @ v g
N HRPAN | oG I@ wAF B AFT
AT 9% QAT AT TAT T AIIHT I WO,
f&T ot qxr o A we w9Y? wmb G
AT TR TF FAT 97 I @ BRI

qA AT AT FT WA AR AT
ﬂmf*ﬁgm&%ﬁ?uﬂ'{;ﬁam
# aga foar @ 9% fAT ¥ o+ ¥ A
W 39 fog W1 W fawromo ¥ ¥ ag
# @ § f5 oz wser w@r fr weew
T AT T FL AT @l gl W oF@r Ay
50 U ¥ FEE FY A TAT, A AT
4 & 9w frgeaT FAT SO | T oA
oy § oA F owey & @ oar g
IST TATR? 99 qF 45 Hfaw Sa9F Hax
g ¥ 9 R T & AR frdw s
80 RSS/74--7.
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W TE T oaed & wR fag, e,
fow, @ 9 7 F A Ay § 97 IF
T AW gg AuEd § & AwET g6 S
Fon? e fan & o faae Zar § 6 A
W qg A ST WG @A FAT ART & AT
@ yEr & 9 g & fan ;e SE
T T AT 59 AL FL GHI | oF TR AT
A B g FW T a1 w9 F1 {e@rd Im
f5 e & aw & @ AW G,Es §

AR STe w9 fag of & wE dedl ¥
fr gura #i T o TG g T
@ a1 & Fr S fae oF @ AR
o AT A WTART & Wi & OF and
TTET &1 AT T AT ST B S I S
amy feer foa, fwiy ot aww feawr A A
T ag WEw & e w oqw o g
va% 9% Ew W agr Aw feur gArd w9
W FEE FT qEIS @99 a1 e@d Ig Fga
a¥ T A g g W gw 1 @A
FTOTE AT T 9F 99 ==L FT
TeF WA a1 A a8 ww g R
@mgﬁﬂﬁ@ﬂﬂéﬂmaqmﬂ"
Wq w0 GEEAT ¥ geAr o1 gard e
@t e & a & @ed, aaeER #
aTh AN A q@ S AEE A e fE
WR Ag A A AT At RW AT AT AG
wm . fafde SO B aTE A AT
&M ST 2 A w9 oadr aed &R O omEe
WA R AITFTTREF
frafea &1 W W@ ¥ FEN W@
frowa oF 3 ¥ kT Qi fawnd @
fr g & fr s W wnEl W oEd
FE T W @ TF AN A A
oy 5 o Tl &1 aq FC &R |
T aF W aaar %) 4 famm g fewa
fr ST @@l @ AW g9 & 9T | &
43 9F W@ F g T ST AN
§ a8 AT §7A1 | 4g g A g | WU AR
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[ wgrdd waT 4]
Y OF TH  F A 990 @ FW F
fog & ag g 78 & wwar) @, @ A
a8 ¥ f& =g w1 fegrddie § 9 a ¥
A AT AFAT & FIfF HOF FB HIA0
g dr & gawar g frag 9w aqar § gasd,
W W SAR aWeien & odra #
ffeess waa a3 & fF § §a) wiw ®
oTd § JA9 wr wrr § fFoag gaer e
& ot Oar v ¥ 8 S fRar wmar &
Wt 98 A F ST Amw e F forg foam
ST AR ' oK AN e A W E |
THY W@ FT wv§ A g TEr & awar |
g TF AAE AT &4 A FIAT & WTAHT
Wﬁﬁ*gﬁl q AR &
IR g MEIW FU 9F 6 gg dwd S
g a8 g fa=r & aweqs w@ar & a9
FE g Y AFATT | T TG AT A &
F oo 7 Tt 49 faw E1gw W
s & AW @ g afer o 8 39§ aftrn
gt 2 S aE ¥ W@ X 1 IyW I
R gl BEl § | gAY SATET WG 399
aaw g &) & ;r oaws ! omue ¥ sy
TR @i A AR gAwT g Anw
AR g7 ey A ¥ At ¥ g9 ) 9
™ Fd ERElEI &7 qa g 97 FI
FY QAT 7 FW ¥ 97 $7 g7 § IFAT § |
4 P.M: zufag smawsar s@ @ a1 & 5
gHY TS 39S Mg gmaea
e &1 1 ga forg w1 AW
BT ATTGAT FT AT IT0T Z1T | AT 1 Feafa
g} BFoam FIdl TR ey R MR
& T JATIHT T FHT & | § WX Tq I @Al
CiiCEa L
qEw FIH wAAEr W Ag A |
adqy grg A gu¥ fAg A o OF e
Gy dar F A1 T Mg-faan 5@
AT F I0F A, HOAF FEHAME FTI9-
g FE I WOHT FEEAr &T W I
FT GET 5T IF g qF WG T S H

FAAE A E add |
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@ qm § Az wgm 9w g
afa fEa &1 yw o tar wAw &
faaat £ ardf T SERY £ TEET AT
7 & fr St @ @ ogEw A SewRt ¥
SaHr di fyad & fedwa gt § 1 w@AQ
I AETEEAT T AT 47 & fF ogd oA
T wr Ty R fEY g @ TERE-
§IX 7 FE9 & AR ofEr fEee F
Hig § ¥ F 3@ AP AT IO 9 qH
v aft wfedt e At sE W™ weE w
wafag qfER fee & @9d #F OF
QT qI AT I AR | AR FEA A
T @g ¢ 5 99 g9 Eer qa} W
JIAT & I EH HTAAE AT & §HT &
afqe W § § fob ad) @At awEm g
e W 3@ fawa { SAar & fafad F A/
o Aftw w1

Y e fag (gformm) - SereTE
s, af@r freee wa & fag 2% TS A
T & e wa fow adF ged §0 g
AIeT & ol ATy Ay 9w SHA TR
Y, 99 a5@ W qf@r feem Y Qs
¥ oA 97 R QOA AT & AR
AT ST o1 fF 25 @ ¥ RN <=9 &
ordr wE E o+ ag agEd wew & @
qr HK 25 T ¥ A8 & TEEAEW ¥
qdW FET AT | 25 WA qF AgersA *
@ ¥ AT 50 qF A IW F A% IORA

‘g7 ST o7 W 75 a F a8 grdyr &dq

AT AT | T SR W AR TN qur
feafy o | ¥ 25 @I F AAT qF &
o g & w3 4 afFw @ 8
Qmaﬂmwfaﬁqgwfaa@?ﬁn%l
Tt AW A1 wEgE F@ ge W 1930
gwAT & o wREr ¥ o 9@ aw qwE) 9,
TR gF ameteime wv 9w fe
fREFT qTA ACET U 47 | 39 R F 9
g WrEr a1 PR W@ A IR SN § I
§c Iq q@d S @g o =g ot fF
§ WE T AT F Y, THR TG
|

i
i
[
|
|
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Rrerre &3 & art ot Taw w3 8
o gr qfee friea & &m0 & FEl
AT @EFL R &, ATAT W TF I FL
Fufrdas e () T S asd
aF T™ aR ® Yfae frdy & wow § <@
W™ § wRd g { Interruption)
gfomm @t =g faz & SR 45 waw g
oY FT gET FANT W O§ AT FA E )

gaqvrerer Y, & g fadeT &< @ ar
f& s a% 7 A § gfAaw S sad-aeare
F &7 AUFR T ) W gW e @
fr W/l F A€y OISR gedl W Wy
§ IR § OR agt 3F 5 13, 14 #R
15 WA T BIE F9A1 B WET g7 AR
& qoaat § o1 W IF TIR & w1 B
e T&T § A 9g wewg safwg @ g 5
9q fggeam meme gar @1 99 aw few-
WA & AEET T 35-36 HUT Al
WX WS 54 FAT 21 I q9d gAIL ¥\
- wA F e 52 fafa z @ skoAs
ag 98 #R 104 fafama = & € @, Sfw
TWH AAGR W AR @ F AT W fawa
g % q@ A aﬁmﬂﬁrgﬁswwsﬁ
%mw’r”srﬁrqam’a%wmmfm
frr fr wrda ¥ g w Q;WW%|
5 I Y T A0, $AT ﬁw?rawzﬁ?vr
meﬁmém?mwmw
T3 § IaFT AR qyEEAr v sy, @
ITHT A 196 o=F oft arar ST & fF
M F HEI @A g2, W A aF g ar
qETE FB R W a7 SER T &
TRl &1 AT TF wEw owr Wk /4l
HT — IIIT AT ST T g3 WqT @M
AfFT 9w aEATE F NS IAHT AgATAAT AR
8, Iy Q& wrfeT ar @ ageaar w6 g
gAer qar ) sl fafawer @gw § v
ff g St UERE il § @y @1 oad
#t fJar o @ - ¥ a4 a9
sqrgr fradr g woir AR @w frawt
AT g ATTAT |
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=Y AT Tt : 9 TAd g )

St Tk fag: Ted Y, a8 Wy
W T AR F | A FPT &7 AT A qo
a3 W W@ At 9= & 3w foem o2
o 3, ST TR, A W @ & v
e wre T § fegwm oF fawre A g
TH FT BT NN 4T gAR WA
HAT AEEY WA gwr &, fam owfa ¥ ¥
g & el 1 A W F wER W
woeT Al 1 W AF F A SEN Wy
F¢ gfEe fafem &1 =gl 4t; waer 98
€T fF g FE TMIE qT HE T AT
ar 93 3w & Nm A F mwe asfwal &t
AR X[ 91| gg 2 9T 3 F==i 3 faw +&d
w6 qET oA g AT HH ¥ ;| Y
a9 X £7 ¥9 3W F Swar ¥ gl W
@ g #1 e v gt fw g oww
gfmt & #15 3w a1 wwa & fow 2w &
vaw w5 afe €7 gfmr § we}
EALEY ﬁﬂﬁa‘ﬂ I -Tf‘g?f Eo@oiﬁoﬁ
NaW i Aty fegem # & g afg -
TR MW Wl ot v 7@ T Y, Faremrerey
qfieq | o9 98 W § AKX /| H WY
srfq F WX A7 = A AR ag W AW
@ fo 7gi @ AT S ) T 8 §
foaadt we-fo@ @uTe & g R A gy
& &1 98 g o A g gl & wwar @
Iod Fo W & feedi # W g wwar g,
Fifs fegrarT & #@ax wA-ggT &1 GlHT
w e &1 9@ wwhe AR oma el
#R R 23 § O gwfs §) ofad
AR sq qe-f.@ & v @ A w20 AT
gafag fgen® & fag s9 @ gwaF @
IS WM, 99y wue Sifgg ) 98 99 69 g
fs o g wnfm, s fafsor awa ¥
TG & WY wrd 7T T wete F ¥
oy drgw fawr goo § @Y #1, 9 wegw
T & 5 7R g TRR wET oAl
g qifFonic 7 st st & saer
@ faeelr 1 Sigr wfeani g & fre
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»Y Taate fag
frar, 7z WY a@ @9 & fow w@w & A
qfare frdyst &0 SO SsAET A9 A
Tzt 9x @1 9d, @ zan fag o @Ee
Iifgr | & TAAAT §, WS CF T4 A7 qQ
qw & wax fF oY 2 WY FAT § AT FD
=3 fgF oIer & @1 SgH a9 8,
IEHT WA agy FHI HIHD A @@ S
i qeE § CF 90 W A% & qw & HEW
T zw 47 @ dEar T # AL g,
fagy 3 ¥ SART AT 2y SAE 9N W,
IaY SATEr S &9 %1 g ST qIAE
sfrFre, wa &1 wfEEE, T g ar
afeerrdy S ¥ Y Wl SR A, a1 A

fr gaaww e A ¥ @ s |

AT a1 99 wEE T ) war—T R
T WW fg?% F AETET 9T SO
Tz WA, FATAA FN A g TG
g3 ACTA, ZRAT B AN AT ACH TG
Sroy | FfET Tg ww & fau sEer g
oIy dta A A Av 9w, Wiy gEw
qi Ay | A AF ZT AW FT WA
T or o ¥ A7 § 33 afware fameT &
grEeg ® 7 aTeT § A Sarasi i
arzg ¥ fax fear f5 J|al 7 afrar o=
ST & IAF A AEAT F qA F OF AG T
=T Go7 AT 31 fow qwg ¥ d9 afwar G
ST & I TG AT AGET AG QAT A
Fooal zdl g ¥ oY@ z@ A9 X
qaTr 1 7@ srr § v afew feem
F Friww wEl # SqEr @ kAT R
ZAfAT 77 S ST § IH X FT gH @I F
Al § T FT AT AR IF FwAEr gear
fF <ama &1 S afagr fFar wmar § a9
87 & I ¥ BF & ITH AT T &
299 9% g ag e I anl HT T
YAATET 9 TF S ATH IF TER FT S
W g T A

T a@ ¥ ofEr fasw & gEmy §
st fraw ad @ E, 7 W E 5o wws
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TS AL WX 7T oG § W 75 fagen fa
arar § fF g saw @ fear &0 afsw
¥ Wit wdew St ¥ ow g AT =
g WY St et fafawer wgg & o aw fR
AR F WA A oAg s W & fr wenifaw
WY 9T gA Gt wifwr 0 am w9
G 3w 9’ § WA TW e A ol fawred &
SE ¥ fegEe &1 S oiRd @ 9w A"
1 T 9T 5 § afEre feated s
¥ a1 A mife ga§ sgrer fawweryr A
W ¥ afeh & & o g &1 W
qfeare fefsm &0 st o a8 agar 2 at
§ AW g AR @ @ AR § TR ogE aw
TF A9 g el @ F IF a7 § Ay
fFar T @t awde 100 dE afgEr A
Fgl f5 omar 959 d@1 @ %1 919 & foanw
T | F TG TEar fwosaer ava qerEnt
R a7 § w Brfane @ew 7 W uw g
F1 % fFar ) 1954 @ dwg @ 9w &
WA T g @ § wifw w Ty ofew
99 T fgem a @ aqr 971 39 a6y
ECEIE G o B - - e
FAT X 4 F 997 @ afgT  TewmEd oHo
Uo Uo &1 IAIT ATRITA FT TAX FIA &
fae & ™ 91 st agi 9T afEi ¥ 9
W F fau #31 SW oamy TP 9X oGS
TEr A, faee W o AR fR o A
FAET 9 S@fs A T G0 @gl 97 §X
g S & o9 AT gg avafea ¥ owr fw
AR fau #% wF W & fr afgw qm@e
FA & ar wig awar & +ifs gwd o
AT AT FE IYHT gL FT qHar & al
9 SEE & die W TR w9 9T T
FAT 8, CF TR R, OF A o g
2 UR uF GeW ) 99 afgy § aoemT o
Sl gHTU T OGN &7 T 4% GFAl 8
a1 BT JHr B AT T AT gATd afgd ¥
gl 5 g0 =7 9N &7 T S q99 g |
a Fg4 & 99w dg § v o ¥ 20 @
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qfzd o goi afgh & fga § af@r fa-
W & WEW § qwEET |

‘
[

" gafqu & dar o § 9 Fraga wAT AT
g FaMF am am A fadt &
gieai § f5 ey afis ofar fiem &
S

sr‘rgarrﬁr%ﬂﬁmaramgf*
WE A IF RN Fgrs WA iR |
WY TG & a7 T AEH § F ofew ®
F1% fUdrad #, 99 I9F FAX FHART @,
ag T 9 e A R we A q@drer
T AiF 5 e 9w & wd Far g
TF faqs gfar Far gWr aed aan
AR FfFdAlaq md= g wE@r i@ o

afar fa T w1 wriww wEifar @ @

%résra%awﬁmsﬁmwawwa‘m%n
ﬁfﬁqaqr{rmwafﬁwwwwm
%aaéfa’rmsrm%a’mmm@%l
wgmumamw%mﬁmiﬁr%w&
1930 # WIXAT U 919 gAT 971 [T 39
G F 9w g9 & gad &7 awdd
& 937 dv "Arew g e fr 9w wmw AW
F AT WIT OWTEAT A 7 mrer oft Aw &
m%lgﬁﬁmwsﬁ%ﬁw:ﬂﬁ
9 FEr A gEEw w=Er & fmw §
AT g @ SR W F FW &7 ATh g
N 7 A TWH IFET ARG L T AW A
afredt & go T T oE @ e
S § T FT q9dl £, I qfeaw A g,
mtnﬁammwmrwﬁmqﬁ
3, SET 3, ITH) fRT wd @ frowd BeR
ST &1 AT T & 9 | fggeAw # S q|ar
2 T8 frrgear@t & o fpgmm ¥ W=
fogeafEt &1 & T gemy oam 5w oA
Ffow | safaw W oawd faw § w3
Iaar fawfrT
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DR. K. MATHEW KURIAN (Kerala):
Madam, Vicc-Chairman, in  his speech
the hon, Minister Dr. Karan Singh at the
Bucharest Conference, made a very im-
portant staternent. I quote:

*“Those wpectacular achievements in
science and technology have greatly inc-
reased our capacity to sustain much larg-
er numbers on this globe than was ear-
lier thought possible. The inescapable
fact remains that even with the use of
the most advance technology, we cannot
go on ramsing the population in a finite
world indefinitely.”

The Ministcr has also said many things
about development and population and the
need for integration of population policy
with the entire developmental policy. Today
all talks of integration of development and
population policy have become a fad and
fashion and 1 am not at the moment object-
ing to the need for integration of -the
two. I stand for integration. But I would
like to demonstrate that despite the state-
ment of the hon. Minister at the Bucharest
Conference, the entire policy in fact does
not deviate from the well-established policy
which has failed ‘during the last two
decades.

India has 14 per cent of the world’s po-
pulation. Despite all the much trumpeted
population and family planning programm-
es, the growth rate has not shown any
substantial decline and in fact in many
areas it has shown an increase. Huge ex-
penditure has been incurred and foreign aid
has been coniracted. Tn the first year of
the Fourth Plan, family planning was allot-
ted Rs. 96 crores. After three years of
Plan holiday and after hobnobbing with
American imperialists and demographic ex-
perts on family planning, the expenditure
has risen to Rs. 300 crores. At that time
various State Governments were asking for
pittance of money such as Rs. 15 crores,
Rs. 10 crores for revitalising coir scheme
in Kerala and for Rs. 5 crores and Rs. 2
crores for immediate programmes of po-
verty cradication and for creating employ-
ment. Then the Central Government had
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go money to allocate for such develop-
mental projects whereas they had enough
money to allocate Rs. 300 crores for fa-
mily planning. And what has happened in
the last two decades to the so-called family
planning programmes? The top-heavy ad-
ministration in the Ministry of Health has
grown i number. If any family planmmng
is today required, it is in the Ministry of
Health where the rate of growth of popula-
tion has gone up.

DR. KARAN SINGH: We have reduced
our team from three to two.

DR. K. MATHEW KURIAN: I am not
at the moment worried about the experts
in the Mimstry. Some of them may be
good experts. 1 am on the question of
basic policies. Despite the high talk of
Integrating development with population
policy and the Bucharest statement on world
population and plan of action, I would
like to demonstrate that the Government of
India is still perpetuating the age-old policy
which is based on the assumption, which
again unfortunately for Dr. Karan Singh,
appears m his own statement that despite
advance in technology, we cannot go on
raising the population in a finite world in-
definitely. The very assumption that world
is finite and resources of the globe are
finite is precisely the whole Malthusian prin-
ciple. And, Sir, it is this that the rate
of growth of wealth cannot outstrip the
rate at which population increases. In spite
of all their phraseology which, I said, is
part of their fads and fashion, the real as-

sumption is that we are living in a
finite world and that technology
might be able to produce re-

sults to some extent, but beyond a point
technology cannot achieve the results and
it cannot deliver the goods and so, and
man’s capacity to develop new resources in
this universe, expanding universe, according
to the space scientists, is limited, This as-
semption is at fault,

[RAJYA SABHA]
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Madam, let me go back to the policies of
the past so that I can demonstrate that
the policies were not realistic. Initially, we
had what you may cail the clinic approach
and we had the clinical approach to the
problem of family planning. Family plan-
ning clinics were started with much fanfare
und this followed the pattern set by the
“Planned Parenthood Movement” abroad
and very soon the Government of India
discovered and their experts also discovered,
after a lapse of five years, that the clinic
approach did not really work and then the
decision makers got inspired by a new
uwpproach. And, Madam, what was this
new approach? The new approach was the
cxtension approach and, probably, it was
mspired by the agricultural extension work,
initiated by the Universities in the US and
in that extension programme, a Vvery
high place was given to human dignity and
democratic values. But democratic values
are trampled vnder the foot by the Gov-
ernment with the DIR and the MISA and
human dignity was never considercd Wby
those in charge of this policy.

Then, Madam, came the third approach,
what I might call, the camp approach,
involving herding human beings in camps
like caitle, herding of the so-called motiva-
ted people in camps. People who were moti-
vated were herded together in camps by be-
iy offered cash incentives and compensa-
tion for undergoing vaseclomy and other
operations. At first, Madam, there were
only the vasectomy camps. But, later on,
the TUCD was introduced as the miracle
device to conirol population and a whole
army of experts came and went and the
UN Evaluation Team also came and went
and the IUCD was hailed as the perfect
answer to India’s prayers for an ideal con-
traceptive.  Initially, people’s response also
was quite enthusiastic and it also became
& great fashion. But, Madam, very soom
it was found that this camp approach alse
had inherent weaknesses and that the basie
policies also had inherent weaknesses. Des-
pite the foreign expertise in mass communi-
cation, in order to mobilise the support
of the people, the camp approach failed.
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I would even go to the extent of saying
that the population policy, the entire po-
licy based on the TUCD and the vasectomy
or the camp approach, crashed in a dis-
astrous manner. Then, Madam, the Gov-
ernment thought of fixing motivation targets
for family planning workers and they also
decided to mobilise the revenue stafl for
this purpose. Deputy Commissioners, Col-
lectors and other revenue officials were mo-
hilised to bring more people to the camps.
Of course, there was some success also like
the success at the Frnakulam camp about
which Shrimati Leela Damodara Menon
was very enthusiastic. But 1 have some
inside stories to tell about this Ernakulam
camp. Spectacular success was achieved in
this camp; spectacular increase in the vasec-
tomy targets was achieved in the camp; and
the target fixed was exceeded by three hun-
dred per cent. True. Some measures of
success was also achieved in Tamil Nadu,
Punjab, Gujarat and so on. But the dis-
astrous consequences of such a camp ap-
proach came to light in many places like
Emakvlam. To this very camp, Madam,
unmarried people were brought and youths
who should not be there in these camps
were also brought there. Cash incentives
were given to the people in order to bring
people to this camp and many unmarried
people also were brought here and all kinds
of things were done by the revenue officials
to show the targets achieved, to show that
spectacular results were achieved. But
whatever was achieved was achieved only
through the pressurc tactics and the influ-
ence of the revenue officials. The most
disastrous aspect of this came up in the
Gorakhpur camp under the leadership of
the Deputy Commissioner. Madam, 1
quote no less an authority than a person
like Mr, D. Banerji, Professor of Social
Medicine in the Jawaharlal Nehru Univer-
sity. According to an article written by him

in ‘Social Scientist’, No, 1, in August 1972,
ke sayn:

*Newspaper reports reveal an outra-
mous spectacle of a

government stooping as low as to entice
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to accept vasectomy by offering them
petty cash as bribe. This is doubly tra-
gic because the same government, with
afl its oft-proclaimed dedication to de-
mocracy, human dignity, social justice
and welfare of the poor and the dispos-
sessed, has fuiled so miserably to do any-
thing worthwhile to improve the lect of
these unfortunate people all these twenty
five years since independence...”.

Madam, the main point that I would
like to make is that this camp approach,
based on pressure tactics of revenue officials,
Deputy Commissioners, tax collectors, all
of them combined, has produced the targets,
but the growth rate of population continues,
The hon. Minister has said at Bucharest—
and 1 appreciate his frankness:

“...the real guestion is more complex:
how should a policy designed to regulate
population growth be effectively woven
into plans for economic development and
social transformation ? This has to be

recognized as being at the very heart of
the problem...”

1 admit that this has to be the very heart
of the problem. But what is his own Gov-
ernment doing? Irrespective of the pious
statements of the hon. Minister in the Yo-
jana Bhavan, the so-called experts finalizing
the still dead I'ifth Plan, still finalizing, still
giving frills to a Plan which is already dead,
what are they doing ? In that document
it is very clearly stated, the approach is
a clinical approach. Dr. Karan Singh's
approach has not been infegrated into the
5th Plan, which is still being finalized in
the Yojana Bhawan. The Government
moves according to one set of policies,
which is anti-people, which is anti-develop-
mental, which serves the interests of cers
tain rich classes. With such planning we

cannot dovetail the population policy into
general development policies.

Today in this country we have three main

so-called popular | Obstacles to economic development. The

hon. Minister admits that these are the

poor illiterate, helpless, exploited people ! three main obstacles to Indian social and
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economic development, namely, monopoly
capitalism, landlordism in all forms, and
imperialism and its manifestations on the
Indian economy. Unless the Government
of India is prepared to take strong action
against these three structural obstacles to
development, there is no question of popu-
lation control policy being dovetail into
development policy. If we try to dovetail
population control policy into a policy
which supports monopolists, into a policy
which supports landlordism, a policy which
scuttles wholesale trade take-over, a policy
which relies on increasing foreign collabora-
tion and foreign private capital, such policy
will only help the rich; by and large, it
will not touch the ordinary masses of the
people. There will be no development.
There will be TUCD camps. Vasectomy
targets will be fulfilled on paper. But po-
pulation cannot be controlled. Develop-
ment cannot take place. If development is
the core of the matter, then the Govern-
ment should have a serious second look at
their policies regarding monopoly capitalism,
landlordism and imperialism. Unless there
are structural changes, I see no possibility
of this developmental approach. Very lu-
cidly, the hon. Minister has also stated at
Bucharest—I quote:

“The role and status given to the wo-
man in society, for example, is a key
factor in creating a climate for adoption
of a small family norm. Accordingly,
we have evolved a strategy of integrating
the programme of family planning into
the larger and more arduous task of
dealing with poverty and social trans-
formation at the grass-roots level...”.

But what is the fact today? Today, in
1974, we have the highest developed po-
verty and famine, and as serious or more
serious than the 1942-43 famine. WNever
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ing to Washington and New York and say-
ing that there is not a single starvation
death.

We can produce skeletons of people who
died of starvation and the hon. Mr. Jagjivan
Ram throws a challenge in Parliament to
the Opposition: Can you produce people
who have died of starvation? I am cur-
prised at such callous statements of hon.
Ministers. Of course, in official records,
nobody dies of starvation in this country.
If a person is starving for 30 days and on
the 31st day he eats a little food, gets
gastro-enteritis and dies, the Government
declares that he has died of gastro-enteritis
because of eating on the 31st day and not
because of starvation during the previous
30 days. Al these people die of heart
attack. This is what the Government says.
All people ultimately die of heart attack.
The heart fails and the death takes place.
Therefore, in the Government records, there
is not even a single death due to starvation.
Photographs are printed in monopoly Press.
Members of Parliament visually see these
photographs of stark reality of poverty in
this country, and the Minister of Health
claims that we have evolved a scheme of
dovetailing. Where is the scheme of touch-
ing even the fringe of starvation and pover-
ty? Where is the scheme for dovetailing
development? Where is the development?
During the last year, the agricultural produc-
tion declined and the industrial growth rate
was stagnant. There is serious inflationary
crisis unheard of in our history of post
Independence. ((Time bell rings) Never
in the past, did the prices increase
by 90 points in two years which is equal
to the increase of the previous tem years.
Therefore, it is quite clear that under the
dispensation of the basic economic policies
of development followed by this Govern-
ment, development is not taking place.
There are hyper-inflation, poverty, starva-
tion, and deaths which are as serious as in
the British period. This is the reality.
Therefore, to talk of dovetailing family

in the history of independent India, have | planning with the so called development is

we witnessed such large-scale famine. And
we have had the Foreign Minister, now in
charge of Defence, Mr. Swaran Singh, go-

only to travel in the same boat with fad
and fashion. But this will not solve the
problem.
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Madam, at the Bucharest Conference, the
Werld Population Plan for Action  has
evolved certain principles, The first prin-
ciple is that the principal aim of social, eco-
, nomic and cultural development of which
population goals and policies are integral
parts, is to improve the levels of living
and the quality of life of the people. The
second principle is that development cannot

take place in the absence of national inde- !

pendence and liberation. I have alreadyv
tried to explain that this Government,
through their policies, are increasingly

collaborating with foreign capital and threa-
tening the very national Independence and
economic Independence of this nation.

The third principle is that population and I
development are inter-related. Agreed.
Where is the physical integration in a plan |
in a country where the Fifth Plan is dead !
before it is born? Another principle evol-
ved at the Bucharest Conference is that .
population policies are constituent elements
of socio-economic developmental policies,
never substitutes for them. ‘In fact, if you
read the Fifth Plan document, you get the .
clear impression that population policy is |
the cardinal principle. It is a substitute for
development. Unemployment is increasing
because of population growth. Poverty is in-
creasing because of population  growth.
Therefore. as Americans give us aid, we in-
crease our emprie of family planning
clinics, the clinical approach continues and |
the Deputy Commissioners and Collec-
tors desirous of quick promotions get tar- !
gets fulfilied. ?

Madam, 1 will make one more point.
In his speech at Bucharest, the hon. Minister |
Dr. Karan Singh, talked about the role of
the development. He referred to the li-
mitless consumerism of the developed!
countries. He said that this should stop
and be reversed if the developed countrics ,
honestly believe that this world is one for ;
all. ) ,

|

»
Does he really think that the developed
countries think of the world at large ? .
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1 the elite in those countries. And today,
}the developed countries are talking in the
name of ecology und zero rate of growth.
While the world’s resources are increasingly
utilised for the benefit of a few in the rich
countries, the poor countries and the under-
developed countrics are stagnating today.

Madam, in conclusion, I would like to
say that population growth cannot be re-
duced through administrative methods, n
any case not by the so-called clinical me-
thods adopted with the advice of the Ame-
| ricens and the American lobby. Unless the
| Government is prepared to reverse their
: basic economic policies of development and
f particularly take effective steps against the
three obstacles of development, namely,
monopoly capitalism, landlordism and im-
perialism, we have no chance of moving
either at the realm of population control
I am not personally
con-
traceptives or fumily planning techniques.
But, if the Government imposes this on the
people, on the vast majority of the people
through administrative methods, this will
not only be resented to but it is doomed to
failure. I am not a party to the policy
of the Government in considering popula-
tion control as a key factor in developmert.
1 do not consider it. Development should
take place only by abolishing these obstacles
of development, by structural changes in
the economy, by a reversal of the Govern-
ment’s capitalist and landlord policy. If
that is done, then T would say, give facili-
ties to the individual families to limit their
families as they chose. And the Govern-
ment should only give facilities. Unless
this approach is accepted, T am afraid, des-
pitc the pious statement of the hon. Minis-
ter at Bucharest, things will continue as in
the past and we will have the cheerful ex-
pansion of the Ministry of Health which
cannot be controlled. Thank you, Madam.

SHRI D. D. PURI ( Haryana) : Madam,
T did not have the siightest intention of pai-
ticipating in this debate. 1 thought I should

Those countries and the leadership in those ! leave it to the next gfzneration. to sort out
countries work in the interest of multina- | these problems of f?mlly planning. Madam.
tional cartels. They work in the interest of ' 1 was somewhat disagreeably surprised at
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the performance of the mover of the Mo-
tion since I expected a very much better,
a slightly more non-partisan performance
from a man of his academic attainments.
I thonght he would give a little more objec-
tive analysis of this very serious situation
that we have before us. Actually 1 believe
that the main obstacles to the success of
family planning in this country are firstly,
communal and secondly, narrow political
considerations. As you very rightly said
when you made your speech, Madam. un-
foitunately, some of the minority groups
in this country started the propaganda, that
let the family planning be confined to the
majority community, the minority commu-
mity has a lot of leeway to make up in
so0 far as the proportion of population is
eoncerned. And, therefore, Madam, the
minority communities take to family plan-
wing as a reaction to this. I believe that
vast propaganda was let loose that one of
these days, the Muslim are going to take
over this country. And, therefore, becausc
the minority community propagate  this
point of view, so should we. And I believe
that no less than a person than Shri Shan-
karacharya has expressed this view. And
from the reasoning that Dr. Swamy put
forward, I believe that that is the real mo-

tivating force of this Motion that is brought -

before the House. Madam, look at the
reasoning. It is amazing. He takes the
strongest objection to the slogan that you
should not have more than two or three
children. He says that it is coercion. This
really amazed me. We persuade people,
we put on hoardings and we print hand-
bills. All that we say is, ‘two or three
children and no more’. It is for your good,
it is for the good of the next generation.
And it is called coercion !

Another piece of reasoning that has amaz-
ed me is that he says because of the
commercial sale of Nirodh increased and
the free distribution decreased, therefors.
even this form of contraception or this
programme has been a flop. I would only
remark  that a mechanical contracep-
tive if paid for prevenis a birth just as
offcctively as one that is given free.
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is all I would say in so far as this argument
is concerned. As a matter of fact, I believe
that a person who pays for something is
more likely to make use of it than a per-
son who receives it free. He collects it out
of i.osity and throws it out. 1 am
= the logic because that throws
. v the motive of the whole thing
beinr brought before this House. He men-
tioned scme kind of an incident which he
believes he witnessed in an office. 1 would
say that such remarks would not be called
for from the lips of Mr. Subramanian
Swamy., Even if it is true, no mention
should have been made. I leave that mat-
ter at that.

Now, 1 was mentioning about the com-
munal outlook. And there is also the poli-
tical outlook because Mr. Mariswamy said
in Tamil Nadu simply because he carried
out the family planning programme, he has
lost two seats in the Lok Sabha. Now this
is really amazing that for a seat or two im
the Lok Sabha or elsewhere, we are pre-
pared to mortgage or we are prepared to
serionsly compromise the nutrition and the
health of the next generation. That 1 would
consider as really extremely deplorable, that
for these narrow-minded, immediate gnins,
we do not realise as to what we are risking.

I have a very few observations to make.
A lot has been said. The positive sugges-
tion that I make is that the age of consent
in this country should be raised by legis-
lation. I will not give the exact figure, but
my own feeling is that by gradual stages
take the age of consent to 27 for men and
24 for women. My second suggestion is
that abortion should be liberalised further.
1 believe that Japan by the judicious use of
these two methods has been able to decrease
the rate of increase of population to less
than one-third of what it was before this
programme was undertaken. My only other
suggestion is that we should have a2 more
intensified research on some of the claims
made by Ayurvedic medicine in reeard to
oral contraception. 1 do not know wh=ther
all the claims that are being made cin be
substantiated or not but I think there is x

That ' great deal to be done.
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I do not need to waste much time of the
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would only say this that it is true that the

House about the peroration delivered by | family planning programme over the last

Dr. Kurian. They have their own obsession,
whether it is family planning or the budget,
whether it is landlordisra or the take over
of the foodgiains trade. Whether it is one
thing or the other, the gramophone record
starts playing. But I would have imagined
that their concern in rcgard to starvation
deaths and their concern in regard to the
grinding poverty into which this country 1s
going, should have enthused them, at least
in so far as the family planning programme
is concerned, to rise above narrow party
slogans and give their unsiinted supvort. T
woun’t waste anv more time of the House on
that. Having made my three suggestions. §
would appeal to all Members of Parliament.
from all Parties. from all States to rise
above parochial, communal. regional and
narrow-minded ways and give their com-
plete and wholehearted support to the fa-
mily planning programme that the Govern-
ment has, because that alone will ensure
health and happiness for the generations to
eome.

Thank you very much.

DR. KARAN SINGH: Madam Vice-
Chairman, I am grateful to my friend Sub-
ramanian Swamy and others who took part
in the discussions this afternoon. Unfortu-
nately, this is the first opportunity that 1
have got since the year that I have taken over
this Ministry. And this is World Popula-
tion Year. It is patticularly appropriate
that Parliament should be discussing this
whole question of fainily planning at the
wnitiative that has been taken by Shri Subra-
manian Swamy, and the very keen interest
that was taken by other Members of the
House, Madam, is really very welcome.

I would like at the outset to place the
population problem in the context that we
want to view it. A Ipt has been said about
the performance of family planning over the
last two dccades. Shri Subramanian
$wamy said that it has flopped ; Dr. Kurian
also nised the same sort of words. Now I
mave gzreat deal of figures and a mass of
statistics which I do not intend to use. I

two decades has not been able to achicve
as much as had Luen expected of it. The
reasons for that are various and ¥ need not
go into them at this time. Partly there
were problems of resources; partly there
were problems of oreanisation ; partly there
were probler: ‘on and partly

there wera £ technologrcal
o . 1
are sses of this country
Mzac. a1, 1 wua . es to say one thing.

Whether the actiizl targets -were achieved
or not, the fact remains that family plan-
ning programmes over the last two decades
have succeeded today in creating a climate
in this country where family planning is
now broadly accecptable. One of the very
encouraging feotures of the debate ths
aflernoon, Madawy, has been that although
the speakers have been critical of some of
the aspects of the policy, nobody has in
fact attacked the policy of family plan-
ning. And I -vould submit that this in-
tangible course ! the climate of acceptance
of family planning is one of the major
factors, we have got to keep in mind. The
cost benefit anulysis in this country is a
very complex rnd almost an impossible
task.

Only one poirt T would like to make here
and that is 40 per cent of the funds spent
so far have been spent upon doctors, upon
auxiliary nurses, midwives, upon lady health
visitors, etc. So it is not that money has
Ecen just spent; the money has been spent
yoang people, upon rproviding them jobs,
upon motivating them and bringing them
into the countryside and, therefore, all
this has succeeded in creating a climate of
acceptance. What I have tried to do since
1 took over this Ministry-—and I think
fortunately at least for me, I came in just
on the threshold of the Fifth Plan—was
that I was able, perhaps, to draw together the
threads of experience over the last two
decades and to try to knit them into a
coherent policy. What I have tried to do
is to place family planning very clearly im



215  Discussion under [RAJYA SABHA Rule3176 216
[Dr. Karan Singh.} ' jas  you may call i, new Mal
the general context of the economic deve- | thuism., I do not want to getinvolved

lopment. If there has been a major weak- | in an ideological debate, but I may say that
ness in our policy so far, perhaps, it has } if in this Chamber, for example, you can
been the attempt to organise family planning ! seat 300 people, and tomorrow you want
as a sort of an independent governmental | to seat 600, it is not simply possible. You
programme, as some kind of a Kamadhenu ' can have tier upon tier, but ultimately:it

or mass give-away
vast sums of money to achieve an objec-
tive. It is very clear to me that family
planning will only succeed, as I said

ture and the structure of our developmentai
programmes and that is what I have really
tiied to do and that is what, T think, has
also been broadly appreciated here. It is true
that some of the foreign experts who wanted .
us to accept the fact that family planning
alone is the only problem that India shouid
concentrate upon to the exclusion of every-
thing else, may have been dlsapnomted
have noticed that after Bucharest. The
foreign Press has started attacking me and
saving that India has shifted its stand. I
think if it is a shift, that is a logical prog-
ression, a logical movement forwards, I
would not call it a switch; T would not call
it a deviation. 1 would say that thig is the
Iogical culmination of the experience galned
after two decades of family planning.

Madam, I do not have much time at my
disposal. I would just like to say one thing
before T go on to my three points. I do
not say the universe is finite. Tt is a very
interesting philosophical problem whether it
is steady universe or whether it is an ex-
panding universe. If we go into the realm

of astro-physics, what T did say was—and ,

the reality is—that the planet earth is f-
nite. The earth has never been bigger
than it is today: it was the same size; it 15
the same size and with all the ingenuity
that we may have, with all the technological
developments, that with all the tremendous
mysteries that are in the human mind and
in the human intellect, I would submit for
Dr. Kurian's consideration that it is none
the less finite.

If we continue to go on increasing the !
population on planet earth or spaceship
carth indecfinitely sooner or later disaster
will occur. Now, this is not,

where you distribute } will end. This is just one statistics.

in |
Bucharest, if it is knit into the vcry tex-/

|
!
|
|

'The
of Australia, as you
| know, is about 13 million people total
pooulation. Australia has two and a half
times the land area of Tndia and yet we
| add to our population the equivalent of
the population of Australia every year
This one statistics alone, without going into
I many figures, is enough to show that we
. have got to try and control the population.

SHRI ABU ABRAHAM (Nominated) :
Most of Australia is desert.

DR. KARAN SINGH : But the desett
can be transformed with the help of science
and technology.

DR. K. MATHEW KURIAN : Though
this planet is finite, it is not finite in terms
of resources.

| DR. KARAN SINGH : In terms of tech- -
nology perhaps not, but in terms of re-
Esources ultimately it is finite whether it
| is land, space, water or air. After all,
| Madam, what are the basic resources ?
They are land, water and = air, Land is
finite water is finite and air is finite around
this planet.

SHRI ABU ABRAHAM : Only theoreti-
i cally finite.

'~ population.

;  DR. KARAN SINGH : No. Land und
water are finite. However, that is an in-
teresting point. Although I have full fai*h
in human technology and human intellect,
I do not think I would be justified in say-
ing that there is no problem of population.
The point is this. Our real problem is
poverty and [ look upon population control
policies as one of the. several weapons in
our armoury to attack the basic problem of
| poverty. It is not my contention that popu-
lation is the only problem that we face.
(That would be ridiculous. Prima facie it
would be absurd. After all we have not
becen able to give our people yet enough
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diinking water, enough electricity, encugh
medical and health care, enough shelter and
enough clothing for me to say that the
only problem in this country is population.
1t would be an insult to the people of India.
1 have never said so, but I do say that in
our armoury in the battle against poverty
we have got to try and bring about social
transformation. We have to produce more
foed, provide moie clothing, shelter, rural
roads, electrification, drinking water and
so on. It is essential also to have an im-

' portant input of population control policy.

Briefly there are threc aspects. The red
triangle is a well-known symbol. I can
iflustrate it. My approach to this problem
is by taking one side of the triangle to deal
with one major facet of our thrust. The
first is research. We talk of technology.
We have some of the best scientists in the
world in India. I have thrown a challenge
to our scientists that they should now iry
and bring about a breakthrough in reproduc-
tive biological research. One point well
taken was why should we constant-
ly be dependent upon foreign tech-
nology for everything? If our scien-
tists can bring about a nuclear ex-
plosion for peaceful purposes, we can
have a breakthrough in the field of re-
productive biological research. This is one
aspect to which I am giving strength and
stress. We are not talking about it toc
much. As a people we have sometimes a
tendency to talk too soon about so-called
achievements and cut a sorry figure later
on, but T hope the breakthrough will come
in the course of the next twelve or eighteen
months.

The second aspect is, how do we inte-
grate health, family planning and nutrition?
We have to integrate the family into the
structure of a village. I am not going
into a discussion on the Fifth Plan with all
ity weaknesses and problems. That would
take me farther a field and it would take
too much time. In the minimum needs
programme we have integrated family
planning, health and nutrition.

DR. K. MATHEW KURIAN : Does it
exist?

DR. KARAN SINGH : It does exist.
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We are integrating these three in the pri-
mary health centre¢ and the sub-centre. As
you know, we have one primary health
centre for every 100,000 population and one
sub-centre for every 10,000 to 12,000 popu-
lation. It js these centres which we hope
will become the focul points for the de-
livery of package services which will in-
clude heulth services, i.e., immunising every
family.

It will now include nutrition for pregnant
and lactating mothers and for infants and it
will include nutiitional programmes like
supply of folic acid and iron and vitamin
A tablets to ptevent blindness. It will also
include family planning programme. The
point that Mahavir Prasadji made is that
we should have a situation in which the peo-
ple demand family planning? Why should
they not? Whenever politicians go to their
constituencies; thev demand schools, electri-
city and all other things. Like that why

should they not demand family plan-
ning?  Why is it that always
we have to put it before  them,

family planning? We are, therefore, try-
igg to integrate it into a package of
services, to have this approach of
integrating health and family plan-
ning, breaking down the artificial
barriers. In the primary health centre
there used to be two doctors, one for health
and the other for family planning. The
family planning doctor over there suffered
fiom a permanent neurosis. He was unoti
happy, because he said a5 qt  &faer
I GECEE- S o) And he tried to
pull all sorts of strings to get himself trans-
ferred from there thinking he is looked upon

as an inferior creature. We have done
away with that. We said, doctors will do
both — few oY " &40 #A GfEr

cEifa st FTm After all, this is a part
of the same programme. So, I am trying
to break down this and am trying to make
a totally new structure. In this, only one
point has got to be remembered. The
State Governments have got to be involved.
I am starting with the State Governments

going right down to the panchayat so
that they can help us. Now, you
have the resources; you have the
integration. The final point is moti-
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vation. How do you motivate the
people through democratic means? This
is a very interesting problem. I can ex-
pound about it at length because I have
now been dealing a lot with this. I would
only say this. In a democratic country,
long-range motivation certainly has got to
ultimately come from better educational
standards, from an improvement in the
status of women. And there, I am ex-
tremely grateful to Members for having
made the point about raising the age of
marriage. I myself am very much in favour
of it. And I hope that this opinion will
be created by Members of Parliament
generally in the country. In XKerala—Dr.
Kurian’s State-—although economic growth
in statistical terms is not high, the very
fact that women’s education there is very
impressive has brought about a dramatic
decline in the birth-rate.

So, what I will say is this. About Prof.
Subramanian Swamy’s theory of the auto-
nomous decline in population growth, I
know that he is well known, I have read
his article in this book and in various other
books. But I would submit that merely to
wait for an autonomous decline is not

- enough; what we have to do is to develop
our family planning programme not as
an elite-oriented, urban-oriented, bhadra
log-oriented programme which, unfortunate-~
ly, to a large extent it has been so far, but

really to take it down to the rural areas, !
to the masses so that the people can under- |

stand it. And for that, we will wutilise all
media, utilise the TV and the satellite
technology and the radio and so on.

A number of very important points were
made. I wich T had time. I understand
that I am supposed to finish by five. I
think this is a rather unfair to me . .,

SOME HON. MEMBERS :
Go on.

No, no.

DR. KARAN SINGH : I think I can
take a little more time.

Several important points were made by
hon. Members. I would just like to take
_up a few of them so that I could give my
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reactions, About multi-purpose para-medical
cadre—Shri Subramanian Swamy suggest-
ed it—I have already made a statement to
this eflect. We have already set up a group.
Somebody here behind me mentioned the
bare-foot doctor. As you know, the bare-
foot doctor of China is neither bare foot
nor is he a doctor; he is a para-medical
doctor who really goes into the rural area.
Today we are turning out doctors; they
are good doctors. But their whole training
and orientation is urban-biassed. What I
want is to have a new cadre between the
doctor and the village level worker a
para-medical cadre who will be recruited
as far as possible from the rural areas
and who wil] be trained in the rural areas.
A short course of training, and then they
will go, men and women, and act as a link
between the MB., B.S. who will continue
and the village level worker. This we are
already working on, and I am hopeful
that if T can get this done, it will perhaps
be a major contribution towards really
strengthening the health care infrastructure
in this country.

5 .M.

Another peint that was made i’y many
speakers including lady Members, Shri-
mati Menon and yourself, Madam, was

about the status of women. As
you know, 1975 is the Interna-
5P. M. tional Women’s Year and T think

this is as good an occasion as
any for us to constantly stress this point
and to link it, if possible, which raising of
the age of marriage which 1 personally
consider to be a very important point.

Another pcint I  would like to maxe,
Wadam, is the point that Mr. Mariswamy
made and which was also mentioned by
Shri Puri. It is the question of reprenenta-
tion of population. This, I must admit,
is a very, very ticklish matter. On the one
hand we go sround fo every State urping
that they should do well for family plan-
ning and on the other hand States that are
inefficient in family planning if you will
excuse me for saying so, they are the ones
whose population increases more and more
and their representation increases more and
more. This is not a problem that I can solve
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I would urge this is really a national pro-
biem. All parties and all leaders have got
to come together to try and understand
what can be done. Can anything be done ?
On the one hand, those States which have
a smaller population their economic posi-
tion is definitely better. In Punjab and
Haryana, for example, the moment econo-
mic breakthrough took place their birth
rate began to decline and their representa-
tion ultimately in various aspects of alloca-
tion of resources from the Central pool on
the basis of population is still there. This
is ultimately a double point, Madam. T
am not trying to give a solution to it. I
am simply accepting the fact that this is
a national problem which will one day or
the other have to be faced and, pcrhaps,
this forum, Members of Parliament, is the
best forum who should start thinking
creatively about it. Is it at all possible to
peg the representation in certain levels ?
What will be the legal, political and consti-
tutional implication of doing so? These
are a]l matters which have got to come
up.

Madam, it is my policy, my declared
policy, to continue to have suport from
voluntary organisations and I am sure, as
you mentioned yourself, Madam, that can
bo very useful because it will take the
edge of the governmental aspect of this
problem. Urnfortunately, family planning
kas become a governmental programme.
That is what irritates me. It has got to
become people’s programme. The people
have got to realise what we are doing.
As for Government’s doing that, it is for
their benefit immediatcly as wel]l as long-
range. In this age of high prices how can
any body look after two or three children ?

SHRI SUBRAMANIAN SWAMY : Age
of multiplicity of queues

DR. KARAN SINGH : I remember that
cartoon. I am not sure whether it was from
Mr. Abu Abraham or somebody else.

Then there is this question of the rural
areas. Somebody mentioned this. I have
already admitted that our programme has
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not really been able to make yet a fully
dent in the rural areas. And what I want
to do now is to spread it out. But for all
this what is required is a political commit-
ment in this country. When I say political
commitment I do not mean a party com-
mitment. I would like, Madam, to see the
family planning programme becoming like
defence, a matter upon which there is no
real difference between political parties.
They may differ upon the strategy as to
what to do. But oa the fact that the coun-
try should have o strong defence force, I
do not think any party is divided. Similarly,
if on this question of family planning there
is broad' consensus it would help us very
greatly. We have started in our own party—
if 1 may say, I raised the point at the
highest level. The Prime Minister has writ-
ten a Jetter to all the Sarpanchas. I would
urge that the political leaders and the
M.Ps. particularly—after all, the M Ps. are,
par excellence, in a democratic society the
leaders of public opinion and the shapers
and moulders of public opinion. They have
got to get involved from the old elective
bodies, from the M.Ps. right down to the
village panchayat leve]l. Then and them
only will we be able to come out with a
logical, comprehensive population control
policy, not as a panacea for all ills, not as
some kind of substitute for development
at all, but as one of the important inputs
in a tota] programme of social transforma-
tion and economic uplift.

Finally, Madam, I would just like to say
one thing. Although the point was not
raised here todav some people have said to
me, “Why are you against children?”
I think it would be a total misreading of
the situation to say that we want to plan
families because we do not like children.
Children are, afier all, the future hope of
this nation. (Inferruption). He did not say
this. I am saying that this has been said.
It is because we love children, because we
want them to e¢~t the necessary care, that
we urge that they should not be brought
into the world where in the 21st century
our children, your chindren, our grand-
children might find themselves starving.
It is, in fact, because we love them and we
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love the future citizens of India, that we
are propagating this. I hope, Madam, that
with the co-operation and goodwill of all
sections of the society and of all sides of
the House, we will succeed in making some

progress in this very important sphere of !

our activities.

SHRI G, LAKSHMANAN (Tamil
Nadu): You have not touched the social
aspect of the problem becanse people say
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that children are the creation of God and
so they do not want to stop them.

THE VICE-CHAIRMAN (SHRIMATL
PURABI MUKHOPADHYAY): The
House stands adjourned till 11 a.M. to-
MoOITow. -

The House then adjourned at
six minutes past five of the clock
till eleven of the clock on Tues-
day, the 3rd December, 1974.
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